
[15.th February,  1952.1 

An Act furthei* to amend r;he Prcverltion of Corruption Act, 
1947. , 

BE it enacted by Parliament as followa: - 
1. Short title.-This Act may be called the Prevention of Corrup%ion' 

(Anierldment) Act, 1952. 
, , 

2. Amendment of section 1, ~ c t  11 of 1947.-In sub-section ' (3) of 
section 1 of the Prevention of Corruption Act, 1947, for the words "fivi 
years" the words "ten years" shall be substituted. 


